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The procedure regarcing appointment of
Vice-Chancellors of the Aligarh, Banaras,
Delhi and Visva-Bharati Universities is as
follows :—

Aligarh M uslim University :

The Vice-Chancellor is zppoirted by the
Visitor from among persons recommended by
the Executive Council. If the Visitor does
not approve of any of the persons so
recommended, he may call for fresh
recommendations  from the Executive
Council.

Banaras Hindu University :

The Vice-Chancellor is appointed by the
Visitor on the recommendation of a Selection
Committee constituted by the Visitor for
the purposc. If the Visitor does not approve
of such recommendation, he may call for
one or more fresh recommendations.

Delhi Untversity :

The Vice-Chancellor is appointed by the
Visitor fiom a panel of not less than three
persons selccted by a commitiec consisting
of three persons, two of whom nominated by
the Executive Council and one person
nominated by the Visitor. One of the three
persons is app. inted by the Visitor »s the
Chairman of the Cominittee. 1f the Visitor
does not approve of any of the persons 8o
recommended, he may call for fresh
recommendations.

Visva-Bharati, Santiniketan :

The Karma-Samiti (Executive Council)
forwards a panel of three names to the
Samsad (Court) with their recommendations
in order of preference. If the Samsad
(Court) by a simple majority accepts the
first pame on the panel forwarded by the
Karma-Samiti  (Executive Council), the
Paridarsaka (Visitor) confirms the appoint-
ment. 1f, however, the first name on the
panel is not ptable (0 the S d
(Court), the panel is forwarded to the
Paridarsaka (Visitor) with the recommenda-
tion of the Karma-Samiti (Executive Council)
and the Samsad (Court) and the appoint-
m:nt is made by the Poridarsaka (Visitor)
from the pane} of names.
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Recommendation of Administerative Reforms
Commission Regarding Pay and Allowances
of 1. P S. Officers

807. SHRI MANGALATHUMADAM :
Will the Mirister of HOME AFFAIRS be
pleased to state :

(a) whether the Administrative Reforms
Commission has recommended to enhance
the pay and allowances of the I, P.S.
officers ;

(b) if so, the reaction of Government
to these secommendations ; and

(c) whether his Ministry has written to
the Finance Ministry/Pay Commission to
consider the question ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
RAM NIWAS MIRDHA) : (a) No, Sir.

(b; and (c). Do not arise.
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Earning of Profits by Ashoka Hotels
and other Government Owned Hotels

811. DR. RAM SUBHAG SINGH:
Will the Minister of TOURISM AND
CIVIL AVIATION be pleased to state :

(a) whether the Ashoka Hotel and other
Goveinmefit owned hoteis have made any
progress in profit making ;

(b) which of the hotels are still running
on loss ; and

(c) the steps being taken to see that
these hotels do not incur losses ?

THE MINISTER OF TOURISM AND
CIVIL AVIATION (DR. KARAN SINGH) :
(a) and (b). The Ashoka Hotel bas been
making profits sice 1960 and expects to
continue doing so for 1969-70 aiso.

The Janpath Group of Hotels consists of
the Janpath, Lodhi and Ranjit. While the
Janpath Unit bas beco making a profit, the
group us a whole has suffered a loss. For
the year 1969-70, however, the group expects
to make a profit.





